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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 422/2021
In the matter of:
Arvind Kumar & Ors ...Applicant
Versus

Govt. of NCT of Delhi. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
20.01.2022.

IT IS MOST RESPECTFULLY SHOWETH:

. That, this matter was taken up by this Hon'ble Tribunal on 20.01.2022 and
was pleased to direct DPCC, DCP (West) and SDMC to take action against
the Unauthorized vehicle repairing shop in the vicinity of Cambridge

Foundation School, Rajouri Garden extn., New Delhi. The DPCC will be
the Nodal agency.

. That, DPCC official inspected the site on 20.09.2022. During the inspection
it was observed that:
1. The premises in which Auto repairing workshop was found
closed.
2. It was informed by Sh. Bhavneet Singh that in the premises

denting painting repairing workshop has been closed 6 — 7 years

ago.

Copy of the inspection report alongwith photographs dated 20.09.2022 are
collectively enclosed herewith as ANNEXURE-1.




It is therefore requested to this Hon’ble Tribunal that the present status

(Anwar Mi{n)

St. Environmental Engineer

report may kindly be taken on record.

Delhi
Dated ji November, 2022
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